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Original Application No. ﬁ,um /QB;
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| lNot‘:es Of the Registry !° Date E Order of the Tribunal
- ‘ H
r] ‘E ; T
‘lms ApPIication 1S v 525°3'2003§ Heard Mr. V.M. Thomas, learned
an but not in time i fcounsel for the applicant.

Petition s 7 : Issue notice to show cause as

to why the application shall not
im admitted.

Also, issue notice to show
cause as to why interim order as
prayed for shall not be granted.
Returnable by two weeks. .

[ 3; W} 3 Mr. A.K. Choudhury, learned
| ] { 0

P Addl. C.G.S.C. for the respondents
g%[ Ao | ‘ accepts notice on behalf of the

‘ Lo ‘ respondents.

As an interim measure, the

b .
i _; %/ f respondents are directed to allow
| - |

applicant to appear in the interview

“ for the post of Asstt. Director
/Vg,tm M‘M ot Joes — -, (Lecturer), but the result is

péma&wi_‘s Mo ﬂ%a’?x YE “’l;, %ﬁ ‘5'sub Ject to the outcome of the
it/ ' ? application.

List on 10.4.2003 for admiss-v
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* QQ%K
L 10.4:2003 Heard Mr. V.M. Thomas, learn
counsel for the applicant and als
'Mr. A.K. Choudhury, learned Add
CeGeS.C. for the respondents.
f%g Odfﬁﬁﬁ relief the applfcant
prayed for to consider his case for
yelection’ “for the post of /fssistant
Director (Lecture) in thg North-East-
ern\Police Academy, Umiém, Meghalaya.
It his.now been stated that in view
-0f the order passed gn 25.3.2003, the
‘applicant was allowg¢d to appear in
o ~the inte view held/on 28 3_20u3m25§
ﬂﬁ%f , ‘kﬂﬁhe spplidant é%ﬁ} b“gﬁgga 1n(thef€r
v 1% v Do .selection procesg. s
L\Lf%> @’V¥§®VQ@‘ s In that\view of the matter,no -
R aﬂ} further .diregfion”is necessary.
YtéQNflﬂfC}‘K:(tA The applicatipn\thus stands disposed
H\;L AVESRAS }\? ECEA . No order/as do costs.
Sohe Wle appia Goded 8200
. R B - 7 ’Q PR 7 S AR _
AN CEU AL pm e P N i )
e . : | ﬁ:§§ht y o] Vice-Chairman
f?hkm{” iﬁbﬂ A mb s ]
ML TR < roo ¢ /“[L LC AT
, / ‘ Mo {~C /s MY
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Q.A. No. 55/2003 W/

10.4.2003 Heard Mr. VeMe. Thomas, learned

b

counsel  for the applicant and also Mr.
Ae+K. Choudhury, learned Addl. C.G.5.C.
for the respondents.

The only relief, the applicant
prayed for was to consider his case
for selection for the post of Assista-
nt Director (Lecture) in the Northe
Eastern Police Academy, Umiam,
Meghalaya. It has now been stated that
in view of the order passed on
25.3.2003, the applicant was allowed
to appear in the interview held on
28.3.2003 and/the applicant was allow-
ed to participate in the selection
Process.

Since the applicant secured
the relief prayed for no further
direction is necessary.

The application thus dismissed
ds infructious. No order as to costs. .

A

Vice=-Chairman
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¢ N Phone - 27044 Residence
\‘ Phone - 23234 Ollice
Gram - NEHU
: A Department of Sociology ’
p b SCHOOL OF SOCIAL SCIENCES
4. C. Sinha NORTH-EASTERN HILL UNIVERSITY

SHILLONG - 793 014 (INDIA)

10 Nevember, 1998,
. .

TO WI-DM IT MAY (DNCEBN

" MT SWareop Sharma has been an MA student in this department.

“ He. 1s known to me as a researcher, as he worked in my

1

- research project during 1995«1997. I found hi@éfriendly
persen, who has sufficient skill for sociability. .I wish
~him well in life,

Colte

( A.Ce Sinha )

/lg/ . ﬁnw_"i

A
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gwaAdAaﬂ/m“'?"ﬂ‘fﬂﬂa)/V/W""‘“”’Z} 5e -
GER® "'fSlITUATION VACANT - . by

'One post each of ‘Asstt*;' Dlrector (Scientific ‘aids), Asstt Dtrector (Lec
.turer) and ‘Asstt. Dlrector (Law) are required to be filled up on ad- hoc
basis in NEPA as per detalls given below -,

.Asstt. Dtrector (Smennﬁc, Alds) Candxdatcs w1th quanﬁcatlon Degree/

Post Graduate in. Forensw Scnence w:th teachmg expenence Degree in
Law wouldbe refe{able L '-’- Q

s ,
Asstt Du‘ector (Lecgllf"e 5 Post Graduate Degree in Socmlogy/Psychol-
ogy/Socxal Anthropology thh two years. research/teachmg experience m'

.any of the above mentioned, SUbJCCtS

Asstt. Director (Law) - Degree in Law with two yems 1eachmg experi:
ence in‘an institution/College.

1 Interview on 8th Dec; 1998 at 1100 hrs with orlgmal tcstimonia]s.

Venue : Office.-of the Dnrector North Eastem Police Academy, Umsaw,
. Urmam (Meghalaya) :

T
T
e
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E i North Eastern Police Academy h‘"?)(/u/w - j (\/(/1 (-
1 v . g

Government of India
‘Ministry of Home Affairs
Umsaw : 793 123 : Umiam : Meghalaya

No. NEPA/Apptt(ADLec)/S/99//§ 3D ’”}é)td.‘ Umsaw, the/  th, June’99. ’ .

ORDER

Shri Swaroop Sharma is hereby appointed as Asstt. Director
(Lecturer) on ad-hoc basis for a period of 179 days with effect from the
forenoon of 18/6/99 to 13/12/99 afternoon or till a regular appointment of
Asstt. Director (Lecturer) is made which-ever is earlier, in the scale of pay
of Rs.8000-275-13500/- p.m. plus other allowances as admissible to the
Central Government Employees from time to time.
The ad-hoc appointment however will not make Shri Swaroop | /\
Sharma entitled to claim any regular appointment. -V

Al 7
. (S

(K.K.Jha"

- Dircctar
Memao. , {'/7@*“/‘/) O .
No. NEPA/Apptt(ADLec)/5/99/ ~ Dtd. Umsaw, the gﬁ,th, June’99.
Copy to :-

1) The Director (NE-II), Govt. }The matter relating to the
of India, Ministry of Home }selection of Asstt. Director
Affairs, New Delhi. }(Lecturer) is under process

Yand likely to take

2)  The Under Secretary, UPSC, }some time. Services of an
Dholpur House; Shajahan }Asstt. Director (Lecturer) is
Road, New Delhi. }essential In  view of

yongoing training programmes

3) The RPAO(IB), Shillong-03.

4)  The A/cs Section, NEPA, Umsaw, Barapani.

5) Shri Swaroop Sharma, Asstt. Director (Lecturer) - for
information & necessary action, pl. .

6) Personal file. ~

7) Office order file. '

/N ‘
| /Lﬂ/ﬂ (195
G | (KKJhwa)

\
\(\/C} I\:H'CC{‘:"T
W W HAURETY
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TO WHOM IT MA&Y CONCERN

I have the pleasure to certify about the qualities of Mr.
Swaroop Sharma, son of Shri D.C. Sharma, a senior citizen of
_ Shillong. -

I know Swaroop Sharma for- a preﬁy long time and
found in him lot of potentials. He is diligent, well mannered has
ligh moral values. |

Mr. Sharma is at present serving the North Eastern
Police Academy as an Asstt. Director (Lecturer). He have been
doing his duties with utmost devotion and dedication and by
continuing to do so can contribute much to the Academy in future.
I'an confident of his capabilities and strengths.

I wish him all success.

(T. Chandrasekharan)
Jolnt Directof la'?}n;//?// Q,&; .

ﬁorlh FEoseorn I"‘l.'.{_'l_' By
Uiz e Mo iiaya
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o ' North Eastern Police Academy
g " Government of lndia
¢ S ' Ministry of Home Affairs
% %;, ' Umsaw 793 123 (Umiam)
* L ’ Mcghalayn
w %(/ Tele No. (0) 0364 64290
Gy (R) 0364 64246
Fax No. 0364 64290
i W
Dated _(5. ,
\P- 0. No._gvee /\-/ & 20v0 . ated -~6—~—F@@—Jevv

TO WHOM IT MAY CONCERN

~.

My association with Shri Swaroop Sharma is since the last part of 1998, when §
he joined the North Eastern Police Academy as Assistant Director(Lecturer), on Adhoc basis. -

During the last one year it was found that Shri Sharma could impress upon the
staff and the cadets well, with his qualities of head and heart.

His diligent and pain taking habits are worth mentioning. Over and above his
academic proficiencies, he is a person with dynamism. ‘

He was found to be well skilled in handling video equipments.

I understand he is also a diploma holder on video editing and sound recording.
| wish him a prosperous and successful life. '

Deputy Di /ectOr(lndoor)
North Eastern Police Academy
Py Director
N. E. Police Academy
Umsaw, Uniam
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Government of India
Department of Development of North Eastern Region
Umsaw, Umiam- 793 123
Meghalaya

No.NEPA/Apptt(ADLec)/5/99/ = & /,Ia \6\,_ 5@ Dtd. Umsaw, lhéz é/ Aug,02.
o |

} | OR%ER

f Shri Swaroop Sharma, S/Q Shri} Dhyan Shanna,RO- Gauri Shankar,
Kench’s Trace, Shillong-4, is hercby appointed as: Assistant Director (Lecturer) on adhoc
basis for a period of 132 days with effect frbxn the forenoon of 22/08/2002 to 31/12/2002
afternoon or till regular appointment of Assistant Director (Lecturer) is made which-ever
is'earlier, in the scale of pay of Rs. 8000-275-13,500/-p.m. plus other allowances as
admissible to the Central Government Employees from time to time.

!

The adhoc appointment however will not make Shri Swargo{ Sharma
entitled to claim any regular appointment or subsequent appointment. /
' e A
g
— (Uiéd Sing‘h )
Dircctor, 1/C

Memo No.NEPA/Apptt(ADLec)/5/99/'\/01.1/8 24 5 - 56 _Dtd. Umsaw, Au @3}2

Copy to:- : | ; '
L The Dy. Secretary, Deppt. Of DONER, Govt of India, Vigyan Annexe,

Maulana Azad Road, New Delhi— 110 011.

2. The Under Secrc:tary, UPSC,tholp;ur House, Shajahan Road, New Delhi-
110 011 : | :

3. TheRPAO (IB), Shillong-03.

4 The Accounts Section, NEPA, Umsaw, Meghalaya.

5. Shri Swaroop Sharma, Assistant Director 9Lecturer), NEPA, for
information. o

6. Personal file '

( H K Mazumdar)
Dy. Dircctor (A)

7. Office Order File. ' ‘ .
:;' . //7/7'\9‘07/
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"GOVERNMENT OF INDIA /
DEPARTMENT OF DEVELOPMENT OF NORTH EASTERN REGION
NORTH EASTERN POLICE ACADEMY
UMSAW, UMIAM - 793 123
(MEGHALAYA)

No. NEPA/Apptt/AD(Lect)/S/99/Voll 6&79 /0 /I‘cb /2003
ORDER

Shri Swaroop Sharma is hercby appomtcd as Assistant Director (Lecturer)
in the scale of pay of Rs. 8000-275-13500/- p.m. plus other allowances w.e.f,
'IO"‘ February, 2003 to 7™ August, 2003 for a period of 179 days or till regular
appointment is made whichever is carlier. .

The ad-hoc appointment will not muke kl]lIUCd to claim any regular
appointment or subsequent appointments.

During the period of appointment, his Headquarter will be NEPA, Umsaw
and will be provided government accommodation.

i
!

ﬂ/’ A //\)
(T. Pachuau IPS)
' Director
Coi)y to: -
Lo I. The Dy. Secretary, Deptt. of DONER. Govt. ol India. Vigyan Annexe,.

Maulana Azad Road, New Delhi - 11001 1.
2. The Under Secretary, UPSC, Dholpur 1{ouse. Shahjuhan Road, New
Dethi—110011.
3. The RPAO (BI), Shillong - 03
4,The Accounts Section, NEPA, Umsaw, Meghalava
. Shri Swaroop Sharma, Gauri Shankar. Keneh's Trace. Shillong - 04.
6. Personal File.

7. Office Order File.

Ll D

-~ —2F7 "
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. {Ret.No.F.1/203/2000-R- IV) FIVE
DEPUTY SUPERINTENDING .
‘ARCHAEOLOGISTS IN THE
ARCHAEOLOGICAL SURVEY OF INDIA.
Of the five posts, one post is reserved for
Other Backward Classes Candidates.
QUALIFICATION: ESSENTIAL: A,
EDUCATIONAL: i) Master's degree in

~Indian History/ Archaeology/Sanskrit/

Persion/Frakrit/Pali/Arabic/Anthropology
with kiowledge of Stone age Archaeology/

- Geology with knowledge of Pleistocene

“hes foIIowmg fields:

, on

Geology of a recognised University or
equivalent. ii) Diploma in Archaeology from
the AS| or equivatent-OR 2 years research

-experience in Ancient or Medieval Indian
History, Archaeology. Eplgraphy.
Museology, Architecture. orany study

connected with the art and Archttecture of

India with® spectallsatlon in one or more of

a)Pre-history and
Protos History b) Art'and Architecture of
Nonthern India (Early period) ¢c) Medieval
Monuments-of Northern India and Deccan
d) Art and Architecture of South India with
special preference of Temples. NOTE:
Candidates selected for the. posts will,
during the period of probation, be required
to undergo training as per requirement of
job prescribed by the Archaeological
Survey of India and will be required 1o pass
a Departmental examination before
confirmation. DUTIES: To undertake-
Excavations, Explorations & Preservation
of Monuments on Archaeological

- Principles, Preparation of lechnical reports

Monuments &  Antiquities,
Archaeological research in general and to
assist the Superintending Archaeologrst in
running. the Office. .HQ: Liable to 'serve
anywhere in india or abroad. .

"2, (RefINo:F.1/358/2001-R:l) TWO
'ASSISTANT PROFESSORS OF RADIO-
_DIAGNOSIS, MINISTRY OF HEALTH AND
FAMILY WELFARE, DEPTT. OF HEALTH.
SPECIALIST GRADE- i} (TEACHING suB-

- CADRE) OF CENTRAL,. HEALTH
SERVICE. Of the two posts one ‘post is
‘reserved for OBC candidates.

.QUALIFICATIONS: ESSENTIAL: A,
EDUCATIONAL: i) A recognised medical
qualification included in the first or the
Second Schedule or Part Il of the Third
Schedule (Other than Licentiate
Qualifications) to the indian -Medical
Council Act, 1956. Holders of educational
qualificalions included in Part Il of the Third
Schedule should also fulfil the conditions
stipulated in sub-section(3) of Section 13
of the IMC Act, 1956. ii) Post Graduate
degree qualifications in the concérned
speclahty i.e. M.D.(Radio- Dlagnosrs) .

:OMRD or equivalent diploma of two years .

“duration or equivalent. B, -EXPERIENCE:
Al least three. years- teaching experience
inthe conceérned speciality as Sr,Resident/
Tutor/Demonslrator/Reglstrar/Leclurerafter
the requisite post_gradudté :degree
Qqualifications, NOTE:l: TheiMedical
qualmcatrons possessed by the cendrdates N

,graduate medic qualmcatfons awarda
by indian Umverslties are ‘concerned, th

to under graduate/post graduate medlcal
students. To conduct and guide research
Work in the speciality. To provide patient
care in the speciality. Any other duties thal
may be assigned by the authorities from
time to times. HQ:JIPMER, Pondicherry but
likely to serve anywhere in India. ANY

-OTHER CONDIT_IONS: (A) Private practice
--of any kind whatsoever shall not be allowed

including any consultation and laboratory
practice. (B) the candidates selected will, if
so required, be liable to serve in any
Defence Service, or post connected with
the Defence of India for a period of not less
than fouryears including the period spent
ontraining, if any provided that: (i) he/she
will not be required'ito serve as aforesaid
after the expiry of 10 years from the date of
appomtment (i) he/she will not ordinarily
be required to serve as aforesaid after
obtaining the age of 45 years. OTHER
BENEFIT: BENEFIT OF ADDED YEARS OF
SERVICE AS ADMISSIBLE UNDER RULE
30- OF CCS(PENSION) RULES IS
APPLICABLE TOTHE POST.

3. (Ref.No.F.1/354/2001-R-1)° TWO
SPECIALISTS IN FORENSIC MEDICINE,
MINISTRY OF HEALTH AND .FAMILY

" WELFARE, DEPTT. OF HEALTH,

SPECIALIST GRADE 1l OF CENTRAL
HEALTH SERVICE(NON-TEACHING
SPECIALIST SUB-CADRE). Of the two
posts one pos! is reserved for Other
Backward Classes Candidates.

QUALIFICATIONS: ESSENTIAL: A. |

EDUCATIONAL: i) Same as in tem No.2
at (i) above. ii) P.G. degree in the concerned
speciality i.e. M.D. (Forensic Medicine),
M.D.(Pathology), M.D./MRCP in Medicine
with diploma in Forensic Medicine/diploma
in medical Jurisprudence, Speciality Board
of pathology (USA) or equivalent. B.
EXPERIENCE: Three years experience in
concerned speciality after obtaining post
graduale degree. NOTE: | to li: Same as
in Item No.2 above. DUTIES: To perform all
duties required of a specialist in the
concerned speclahty To perform various
admrmstratrve duties'may be assigned from
time to time. Any other duties that may be
assigned by the higher officers. ANY
OTHER CONDITIONS & BENEFIT: Same
as in Item No.2 above. Any Special
Concession: For Andaman & Nicobar
Admn. & Lakshadweep Admn:- a) Special
compensatory allowance @ Rs.525-650/-
p.m. b) Speciaf Duty Allowance @ 25% of
basfc pay subject to a maximum of Rs, 400/-
p.m: :
4. (Ref.No.F. 1/12/2002-R-1) TWO
UROLOGISTS, MINISTRY OF HEALTH &
FAMILY WELFARE DEPARTMENT OF
HEALTH, SPECIALIST GRADE Ii IN THE
NON:TEACHING, SPECIALIST SU8-
CADRE'OF THE CENTRAL.HEALTH .
SERVICE. Of the two posts, one post is
reserved for Other Backward ‘Classes
Candidates. ‘QUALIFICATIONS:
ESSENTIAL: A.EDUCATIONAL:i) Same
asin ltern No.2 ait(i) above.ii) Post Graduate
gree'in'the, concerned speciality i.e.
Ch(Urology) or,,qsp‘eciamy Board of
rology(USA) ‘equivalént. * B.
XPERIENCE: Thrée years experience in _

puld, 2 also“Imd a:place:in tho _Schedules *xthe speciality 5T UrcIogy aftér obtaining the

frso the indian Medical Coundi Adt, 1956, as
aniended trom lime to_time. NOTE:ilI:.
Holders of spéciality Board of JUSA
qualifications should complete the entire
requirements of the Board concerned
NOTE:1V: Teaching experience in any other
.posts like the post of GDMO/MO shall not’

.be consrdered for elrglbrlrty purpose for.

Erecrunment 10-thé teaching.posis.* *NOTE:-

£V: Persons who have.done theif MD or

Rdiptoma in ‘Radiclogy betore 1985 will also -

we ehgrble to apply for the posts-of Radio-

_ C'agndms/FIadro -Therapy.- DUTIES: To
lmt an theoreucal and practical mstructtons
. g k]

first Post Graduate’ Degree. NOTE: Lo lil:
Same as rn Item:No.2 aboves NOTEL:IV:

“In-thé -Easé of quahfrcalrons in Super-

Specialities(M.Ch/D.M.) except in case of
holders of D.M./M.Ch of 5 years duration,
the holders’ should. have obtained M:D.
{Gen Medlcme) or M.S(Gen Surgery) oran
equnvalent qualrlrcatron as prescribed by
said council inits recommendations on P.G.
medical exammauon‘NOTE V: Inthe case

- of holder of D.M./M.Ch qualification of 5

yeare duration,  the period of Sr P.G.’
residency rendered in last part of said D.M./
M.Ch shall be counted towards

INVITES APPLICATIONS FOR THE FOLLOWING POSTS

requirement of 5 years experience.
DUTIES, ANY OTHER CONDITIONS &
BENEFIT: Same as in Item No.3 above.
Any Spl Conces for Andaman & Nicobar
Admn.:- a) Special compensatory
aIIowance @ Rs.525-650/- p.m. b) Spec|a|
Duty Allowance @ 25% of basic pay
subject to a maximum of Rs. 400/-p.m.

BOARD, GOVT. OF NCT OF DELHI. The
post is reserved for ‘Other Backward
Classés Candidates. QUALIFICATIONS:
ESSENTIAL: EDUCATIONAL:. i) Same as
in tem'No.2 at (i) above. ii) Completion of

Compulsory  rotating  internship.
DESIRABLE: Knowledge of Hindi.
DUTIES: To attend the patients through

5. (Ref.No.F.1/4/2002-R.1ll) ONE ASSIS-

TANT DIRECTOR(LECTURER) INNORTH
EASTERN POLICE ACADEMY, MEGHA-
LAYA, MINISTRY OF HOME AFFAIRS.
QUALIFICATIONS: ESSENTIAL: A)
EDUCATIONAL: Post Graduate Degree in
Sociology/PsychBT6gyrSocial Anthro-
pUISGY Trom a recognised University or
equivalent. B) EXPERIENCE: Two years
research/teaching experience in any of the
subjects mentioned in EQ(A) above.

DESIRABLE: Experience of teaching in
Academic Institutions  in North Eastern
Region of India. DUTIES: To teach
Behavioural Science, Sociology,
Anthropology and allied subjects relating-
to Police functions to the Police Officars of.
the rank of Dy. SP to Sub-Inspectors
attending Basic and Advanced courses
and to perform other training and
administrative duties that may be assigned
by the Director, NEPA from time to time.
HQ: North Eastern Police Academy,
Meghalaya. ANY SPECIAL CONCE-
SSIONS: Rent free accommodation is
available duly connected with the facilities

o‘ light and water supply.
(Ref.No.F.1/296/2001-R.V) . ONE

SENIOFI SCIENTIFIC OFFICER, GRADE: -

I{BALLISTICS) IN CENTRAL FORENSIC
SCIENCE LABORATORY, CENTRAL
BUREAU OF INVESTIGATION, MINISTRY
OF HOME AFFAIRS. QUALIFICATIONS:
ESSENTIAL: A. EDUCATIONAL:
Master's degree in Mathematics or Physics
or Chemistry from a recognised Unlversrty ’
or equivalent. B. EXPERIENCE: Three
years' experience in Laboratory.in fire arms
and explosives. DESIRABLE: Doctorate
Degree in Mathematics or Physics or
Chemistry from a recognised Uriiversity or
equivalent. DUTIES: To examine firearms
and explosive cases, visit crime scene
under supervision of Head of Division
(Ballistic). HQ: New Delhi with Ilabrhty to
serve anywhere in India.
(Ref.No.F.1/315/2001-R,{l1).ONE
ASSISTANT DIRECTOR(GENERAL).IN
NATIONAL CIVIL DEFENCE COLLEGE,
NAGPUR, MINISTRY OF HOME AFFAIRS.

' QUALIFICATIONS ESSENTIAL: A.

EDUCATIONAL: Degree of a recognised
University preferably in Science or

equivalent. B, EXPERIENCE: Qualifiedin

the Emergency Relief Officers or
equrvalent Courses at the Central
Emergency Relief Training - Instt(Now
NCDC), Nagpur or similar instt recognised
by Govt of India and about two yrs'exp as
Emergency Relief Officer or Instructor In
Emergency "Relief. OR About four years
service in the Defence Servicesasa’
Commissioned Officer. DESIRABLE: 1

Teaching experience. 2. Admlnistratrve
experience. 3. Experience of conductmg.

. demonstration/excercises. 4. Knowled E{Gaprtats (RO JIAhN‘SCRI‘P‘I'}‘TIﬁh‘é‘“ﬁngI""‘

" of . Wirdles$ Communications and First Al
DUTIES: Instructions on Civil Defence
Communications Relief Operatlons and
any other work allotted by the Director from .
.lime to time. Responsible for proper
maintenance of wireless sets and
telephone equipment in the Coliege. He
‘will be the Mess Secretary and will
supetvise mess arrange mess meetings.

Administrative duties as may be allotted
by the Director from time to time::HQ;
Nagpur, but liable to serve anywhere in-
India.

8. (Ref. No.F.1/321-2001-R.l) ONE
DOCTOR(GDO) GRADE Il IN DELHI JAL

The ©

- will'be St in:

Departmental Dispensaries. HQ: Delhi/

New - Delhi ANY OTHER CONDITION:
anate practlce of any kind whatsoever
shall not be allowed.

9. (Ret.No. F.1/295/2001-R.1ll) ONE
LECTURER(FOREIGN TRADE) UNDER
DIRECTORATE OF TRAINING AND
TECHNICAL EDUCATION, GOVT. OF
NATIONAI. CAPITAL TERRITORY OF
DELHI! QUALIFICATIONS: ESSENTIAL:
A. EDUCATIONAL: ‘Atleast Second Class
Mastef's ‘Degree in Commerce (with
Foreign Trade as one of the subject) of a
recognised- University or equivalent, B.
EXPERIENCE: About three years
Teachlng/ProfessronaI experience,
DESIRABLE: Post Graduate. Diploma/
Certificate in Foreigr Trade. DUTIES:
Teaching and aliied duties. HQ: Dethi/New
Delhi, *

10. (Ref No'F.1/146/2001-R.VI)
FOURTEEN ASSISTANT ENGINEERS
(CIVIL)IN. ANDAMAN PUBLIC WORKS
:DEPARTMENT,” ANDAMAN & NICOBAR
ADMINISTRATION. Of the fourteen posts,

| one post(pérmanent) is reserved for

Scheduled Tribe Candidates and
remarmng thirteen posts (six permanent
and seven temporary) are unreserved.
QUALIFICATIONS ESSENTIAL: A.
EDUCATIONAL ‘Degree in Civil
Engmeenng of & recognised University or

- equivalent.”B.. EXPERIENCE: Two years
- professional

.experience in  Civil
Enginesring. DUTIES: Supervision and
execution of works of field unit, as per
norms and'staridards laid down in designs,
drawings and estimates: To achieve targets
fixed by the:Department successfully for
complelion of each project with due
'conslderatlon for quality and economy and/.’
or the proper maintenance of the buildings,
structures, areas ‘and .equipments: under
his charge by rmplementatron of the
policies and general orders of the
Department.: Preparation of the Works
Accounts and Stores Accounts, proper
malntendnce. of-stores and their accounts
under ‘his ‘charge and. weeding out
unserviceable- stores, 'inspection of
burldmgs structures, areas and equipment
and record a certifi cate to that effect. - HQ :
A& N Island. SPECIAL FEATURES OF
RECRUITMENT. TO THE POST OF
ASSISTANT ENGINEER {(CIViL) APWD.,
Dependlng upon the number of
appllcattons réceived in response to this
advertisement_for the post of Assistant
Engmear (Crvrl) ‘APWD; the _Commission
may hold a Recruiiment Testat the following -

. centréstd shortlist Candidates for interview.

Centres: Delhi,2Port’ Blair, ‘Chennai,

»Kolkana, Allahabad,Mumibai and Dispur.

. andrdates have to, mdrcate any one

indicating the daie of b

‘below the space provided for writing the

MIDDLE {AME and SURNAME'in Part 1 of
the . AppIrcatron .* Format. Recruitment
Test shaif comprise of-a 2 hour objective -
tvpe quesuon ‘paper with mulhpIe ‘hoices.
qudstion’ paper ghall-covér all the
cdre areas taught- in a BE(erI)/
B.Tech. (C'rvrl) programme The question
_English-only. . Use-of -
ca!culators/slrde rulersltog tables is not -
permltted The ' candidates havé to
send one copy of their duly signed recent

, Continued
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Item NO..A05

Name Of The Post:-
b ‘

SWAROOP SHARMA

Assﬁ. Dir. <L9Ct“ref) 'GAURT SHANKAR!
Po) Iy

1n morth Edsterm Police
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